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released and all the 10 water bodies were restored. During Eleventh Plan scheme, 131
water bodies costing I 122.91 crore from Chhattisgarh were included. CA of ¥ 34.68

crore during 2011-12 and ¥ 37.97 crore during 2013-14, as 2nd installment was released
for the repair works of 131 water bodies.

The Government of Chhattisgarh has submitted two proposals during Twelfth Plan
containing 85 projects costing T 149.28 crore and another proposal containing 19 projects
costing ¥ 36.5296 crore to be included under the scheme RRR of water bodies. The
comments on these proposals have been forwarded to the State Government by Central
Water Commission (CWC) for compliance. The release of fund depends on the response
and compliance of these observations by the Government of Chhattisgarh.

Soil erosion by rivers

+1343. SHRIRAMDAS ATHAWALE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether Government is aware that there has been steady erosion of soil by
several rivers especially in Yamuna and Ganga during the last three years;

(b) if so, the steps taken or proposed to be taken by the Central Government to
control soil erosion by these rivers;

(¢c) whether any financial aid has been given during that period to check erosion;
and

(d) if so, the details thereof, as on date, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENTAND GANGAREJUVENATION (SHRISANTOSH KUMAR
GANGWAR): (a) and (b) The erosion of soil is a natural and dynamic process in many
rivers including Yamuna and Ganga, when they flow through alluvial strata. The extent
of erosion depends on flow conditions of the rivers, type of soil and it varies from year to
year. Management of floods and erosion is a State subject and the Government of India
renders assistance to States in the form of technical advice and promotional financial
support for effective management of floods and erosion. The Government of India had
launched a Flood Management Programme (FMP) during Eleventh Plan for undertaking
works related to anti-erosion, river management, flood control and anti-sea erosion. The
Cabinet approved continuation of FMP during Twelfth Plan with an outlay of ¥ 10,000
crore.

(c) and (d) As on date, the Central assistance of T 4138.55 crore has been released
under FMP during Eleventh and Twelfth Plan. The State-wise details of Central assistance
released during Eleventh Plan and Twelfth Plan, as on date are given in the Statement.

+Original notice of the question was received in Hindi
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Statement

Details of funds released during Eleventh and Twelfth Plan under
Flood Management Programme

SI. No. State Total funds released during Eleventh

and Twelfth Plan (upto 17.07.2014)
(X in Crore)

1 2 3

1. Arunachal Pradesh 95.60

2. Assam 747.41

3. Bihar 823.84

4, Chhattisgarh 19.32

5. Goa 11.98

6. Gujarat 2.00

7. Haryana 46.91

8. Himachal Pradesh 194.98

9. Jammu and Kashmir 311.15

10. Jharkhand 21.34

11. Karnataka 20.00

12. Kerala 63.68

13. Manipur 82.94

14. Mizoram 3.40

15. Nagaland 44.41

16. Odisha 95.64

17. Puducherry 7.50

18. Punjab 4043

19. Sikkim 85.29

20.. Tamil Nadu 59.82
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1 2 3

21. Tripura 20.91

22. Uttar Pradesh 366.58

23. Uttarakhand 102.77

24, West Bengal 781.16
TotaL 4049.06
Spilled over works of Tenth Plan 89.79
Graxp ToTaL 4138.85

Cleaning of river Ganga and Yamuna

11344, SHRTIPREM CHAND GUPTA: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(@) whether the Central Government has formulated an action plan for the cleaning
of rivers Ganga and Yamuna;

(b) if not, by when Government proposes to formulate such a plan;

(c) whether it is a fact that high level of arsenic and fluoride have been detected
in the water of rivers Ganga and Yamuna; and

(d) if so, the steps being taken by Government to address this problem
immediately?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH
KUMAR GANGWAR): (a) and (b) Water and Sanitation are the State subjects, and
the major sources of pollution in rivers fall under the responsibilities of local and State
authoritics. The Central Government is at best supplementing the efforts of the State
Governments/local bodies by providing Central assistance for pollution abatement.

Ministry of Environment and Forests have informed that for river Ganga, National
Ganga River Basin Authority (NGRBA) has been setup in 2009 under the Chairmanship
of the Prime Minister. The implementing agency for NGRBA is National Mission on
Clean Ganga (NMCGQ). National River Conservation Directorate (NRCD) is entrusted
with pollution control and conservation/development of river Yamuna, and other non-
Ganga river. Further, the concerned State Pollution Control Boards are responsible
to control and monitor industrial pollution in order to ensure that untreated industrial
effluents are not discharged into the rivers, thereby polluting them.

+Original notice of the question was received in Hindi.



